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GENTRAL AI:tAI NI STRATI VE TRI BiJNAL ALLAHABAD BENCH 

Allahabad t hi$ th~ da y 

I 

Review Appl i cation no. 79/10 of 1994 
In 

' 

Original AEp l icati on no . 1146 of. 1994 

Ho n• bl e Mr . T.L. Verma , Judic i a l ,\\ ember 
Hon• ple Mr. s. oaya l, Administrative Membe r 

P .N . Dubey • • • Applicant 

C/A sri O.P. G~~ta 
' 

versus 

Union of India and others • •• Respondents 

C/R--

OR D ER -- .... .-, .... 
• 

I ( Hon• bl e Mr . T. L. Verma, Member- J ) 

I 

' 

~his applic~tion has been filed for review of 

tne order dat ed 14.09. 1994 in O. A. no . 1146 of 199 4 . 

-... 1,; 

It is well sett l ed that power of review 2 . 

may be exercised; 

1. 

~i . 

On t he discover y of new and importan~ matte~ 
or evidence which , after the exercise~ of due 
deligence was not within t he _knowledge of the 
pP.rs on seeking the revi<?w or eft o ul d not be 
producad by him at the time when the order was 
made . 

Where some mi stake or error apparent on the 
face of the record is f ound and 

I 

iii. Any other analogus ground . 

3 ~ v.;e have pers usf' d t he review -:1p p licati on and we 

find that t he grounds taken for review suggest that the 
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' decision w~s errone0us on merit . The revi ew provis i ons 

cannot be invoked ·to correc t errors 

in deciding the case on merit . The 

if any, commi tted 

applica~ has 

precise ly done the sarne . It does not appears fr om the 

Review Applicat ion that new and im~ortant matter or 

evidence; which after exe rc iseof the d•Je d~ligence 
• • 

was not wit hir his knowledge or co~ld no t be produced 

at the time when the ca :;e \'las argued , has been discovered 

or that mistake or error appearent on t he fac t. of the 

record has bee n f ounrl ju5tifying interference with the 

order in~ercise of review jurisdiction . 

4 . 
L 

In v1ew oft he above , v:e find no merit i n this 

application and the s am e is dismisses. 

c~l-- • 

Member- A 
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